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* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ CRL.REV.P. 901/2022

ENFORCEMENT DIRECTORATE ..... Petitioner
Through: Mr. Zoheb Hossain, Special Counsel

for ED with Mr. Vivek Gugnani,
Advocate and Mr. Baibhav,
Advocate.

versus

VINEY KRISHAN CHAUDHARI & ANR. ..... Respondents
Through: Mr. Arjun Kakkar, Advocate for R-1.

Mr. Shailendera Singh, Mr. Viplav
Acharya and Mr. Akash Saxena,
Advocates.

CORAM:
HON'BLE MR. JUSTICE ANUP JAIRAM BHAMBHANI

O R D E R
% 28.02.2023

No time left.

Re-notify on 08th May 2023.

ANUP JAIRAM BHAMBHANI, J
FEBRUARY 28, 2023
ds

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 12/05/2025 at 09:35:15


